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fl-larpreet Singh cPruthi 
Secretary 
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CE RC 

F. No. Eco-14/5/2022-CERC Date:Zo November, 2023 

To, 

All Electricity Trading Licensees 
(as per the list attached) 

Subject: Uploading of Monthly Information on the website of Trading Licensees-reg. 

Dear All, 

This is with reference to the submission of monthly information in accordance with 

Regulation 11 of CERC Trading Licence Regulations 2020 and the terms & conditions of the 

electricity trading licences granted by the CERC. In this regard, it is relevant to mention that 

Regulation 11 (2) of CERC Trading Licence 2020 provides as under: 

"11(2) 

Provided that the information sent to the Commission, shall be posted on the website of the 

Trading Licensee by 15th of the succeeding month, and such report shall be available on 

the website for not less than five Years 

2. The staff of the Commission has been regularly monitoring the status of the updation 

of monthly information on the website of the trading licensees. In this regard, from time to 

time, several telephonic and email correspondences have also been made with the concerned 

trading licensees to post updated monthly information on their website, as stipulated under the 

regulations. 

3. As the number of trading licensees has increased significantly in the recent past with 

the introduction of Trading Licence Regulations 2020, a comprehensive review of the status of 

the updation of the monthly information on the website of the trading licensees has been 

undertaken. Based on the recent review, it has been observed that some of the trading licensees 

are not updating information on their website on a regular basis, whereas in some cases either 

the website is not working or no data/download option is available. Besides, some 

discrepancies have also been observed in the available data. The status of the submission of 

information by all the trading licensees on their website (as of 07.1 1.2023) is annexed. 
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2. 

4. The Commission has been apprised of the non-compliance of regulations by some of 
the trading licensees as indicated in the Annexure. The Commission expects the trading 
licensees to comply with all the provisions of the extant regulations both in letter and spirit and 
directs all the concerned trading licensees to upload the information on their website in a time-
bound manner in future as stipulated in the regulations, failing which they will be liable for 
penal action as per the relevant provisions of the regulations. Further, the concerned trading 
licensees are directed to upload the past data in the prescribed formats (month-wise till October 
2023) on their respective websites before 30th  November 2023 and correct the discrepancies in 
the available data as indicated in the annexure, under intimation to the undersigned at 
secy@cercind.gov.in  and cc to marketmon@cercind.gov.in. 

5. Moreover, in the interest of market participants, it is suggested that the trading licensees 
should strive towards building the necessary technological capabilities to provide data through 
API to the Commission and other market participants on a regular basis. 

6. This issues with the approval of the Competent Authority. 

Yours faithfully, 

(Harpreet gingfiPruthi) 



Annexure 

Status of Online Publishing of Monthly Forms by Trading Licensee 
Forms Sr.

Name of the Trading Licensee Date of Issue Category
Forms 

Remarks No. of License of License 
u pto 

1 Tata Power Trading Company Ltd 09.06.2004 1 Aug-23 Delayed 
2 Adani Enterprises Ltd 09.06.2004 I Sep-23 Updated 
3 PTC India Ltd 30.06.2004 I Sep-23 Updated 
4 NTPC Vidyut Vyapar Nigam Ltd 23.07.2004 I Sep-23 Updated 

National Energy Trading &
23.07.2004 III Feb-22 Delayed Services Ltd 

6 Instinct Infra & Power Ltd 07.09.2005 III Mar-23 Delayed 
Essar Electric Power Development 

14.12.2005 - Feb-23 Delayed Corporation Ltd.* 

8 
JSW Power Trading Company

25.04.2006 IV Sep-23 Updated Ltd. 
9 Greenko Energies (P) Ltd 22.01.2008 III Sep-23 Updated 

Ambitious Power Trading
16.09.2008 IV Sep-23 Updated 10 Company Ltd 

11 RPG Power Trading Company Ltd 23.09.2008 II Sep-23 Updated 
12 GMR Energy Trading Ltd 14.10.2008 I Aug-23 Delayed 

13
Knowledge Infrastructure Systems

18.12.2008 IV Feb-23 Delayed (P) Ltd 
14 Kreate Energy (I) Pvt. Ltd. 12.02.2009 II Mar-23 Delayed 
15 Shree Cement Ltd 16.03.2010 IV Jul-23 Delayed 
16 ABJA Power Pvt. Ltd. 26.04.20 1 1 III Sep-23 Updated 

Customised Energy Solutions 
08.06.2011 V Sep-23 Updated 17 India(P)Ltd 

18 Statkraft Markets (P) Ltd 21.06.2012 1 Sep-23 Updated 
19 Manikaran Power Ltd 29.06.20 12 I Page not found 

Updated. 
Arunachal Pradesh Power Accessible after 

20
Corporation(P)Ltd 11.09.2012 II Sep-23

submission of 
contact details 

21 Vedprakash Power (P) Ltd.* 19.08.2013
-

Website not 
 accessible 

22 Solar Energy Corporation of India 01.04.2014 1 Aug-23 Delayed 

23 Saranyu Power Trading Private
10.02.2015 - Jun-22 Delayed Limited* 

Gita Power & Infrastructure (P) 
20.10.2015 V Jul-23 Delayed 24 Ltd 

Delayed. 

25
Phillip Commodities India Pvt.

Requires password 

Ltd. 21.01.2016 IV Jan-21 for opening files. 
Password not 
retrievable. 





* License category is under review 

Data to be 
uploaded 

New Trading 

52 Energyedge Power Trading Private 
18092023 V

Licence. 

Limited .. Data to be 
uploaded 


